
51 Wrltt~n Anzw'" MARCH 6, 1969. .52 

Pbospbate. II bas beeD, bowever, Doliced 
that manufacturers of superphosphate, who 
had orllDlsed their marketiDI aDd promo' 
tioDal InlDlemeDts efficieDtly, had DO 
difficulty iD selllDI their output. 

Stamps oa Iadian Plora lad FIona 

-325. SHRI VISHWANARAYAN 
SHASTRI: Will the Minister of INFOR· 
MATION AND BROADCASTING AND 
COMMUNICATIONS be pleased to state: 

(a) how many postale stamps were 
tllued by the POllal Department on Indian 
ftora aDd fuuna durlnl the lalt three 
)'ears ; 

(b) whetber there is aoy scheme or 
proposal to iuue moro stamps on Indian 
ftora aDd farena ; and 

(e) If so, tbe details tbereof ? 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND COM· 
MUNICA TIONS (SHRI SA TY A NARA· 
Y AN SINHA): (a) Only four stamps, OD 
Indian Birds were Issued on 31·12·68. 

(b) Ind (c). Stamps OD flora and fauna 
require prlntlnl In multicolour. For want 
of multicolour printinl machinory no 
Icheme could be formulated to print such 
Itamps. 

The proposal to issue stamp& on Indian 
Flora IDd Fauua will be considered with 
the Installation of multicolour prlntinll 
equipment sometime next year. 

-326. SHRI BHOGENDRA JHA : 
SHRI CHANDRA SHEKAR 

SINGH: 
SHRI VASUDEVAN NAIR: 
DR. RANEN SEN : 
SHRI SARJOO PANDEY: 
SHRI GADILINGANA 

GOWD: 
SHRI PRAKASH VIR 

SHASTRI: 
SHRI SHIVA CHANDRA 

JHA: 
SHRI SITARAM KeSRI : 

Will tbe MiDlster of POOD AND 
AGRICULTURE be pleaaed to Itate : 

(a) the eilimatol o( prodll~lior;l of food· 
~r.iD~ durin. 196$·69 ; 

(b) tbe taraetl fixed for import of 
(oodlrains (or 1968·69 ; 

(c) the quantity o( (oodlraiD! imported 
so far and the value thereof; and 

(d) tbe quaDtity o( foodlrains expected 
to be imported in tbe remaininl period of 
the current year and the names of countries 
witb whom alreemenl! have been made in 
this rella rd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
CO·OPERATION (SHRI ANNASAHIB 
SHINDE): (a) Firm estimHtes of produc-
tion of foodllrains crops for 1968·69 would 
become available only after tbe cloae of 
the current a&ricultural year 1968·69 I.~. 
some time in July.August, 1969. 

(bl Accordin, h) present assessment, a 
quantity o( about 5.1 million tonnes is 
likely to be imported durinll the financial 
year 1968· 69. 

(c) The total quantity of foodllrains 
imported durine the period 1st April, 1968 
to 31st January, 1969 amounted to 45·4 lakh 
tonnes valued at approximately Rs. 293.64 
crores. 

(d) A statement is laid on the Table of 
the Sabha. [Placed In LIbrary. Set No. 
LT-217j69J. 

Profident Fund Arrean 

-327. SHRI VISHWNATHA 
MENON: 

SHRI GANESH GHOSH: 
S1'IRI K. M. ABRAHAM: 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to refer to 
t he reply given to Unstarred Question No. 
2579 on the 28th November, 1968 and 
state: 

(a) whether tbe sub·Committee appoint-
ed by the Central Board of Trustees o( the 
Employees Provident Fund to 10 iDto 
the question of defaults has submitted its 
report; 

(b) if so, the details thereof; 

(c) the action taken tbereon ; and 

(d) if not, wben the report is likelo to 
tie submitted and the reason ror dolay 7 



THB MINISTBR OF STATB IN THB 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) to (d)_ 
The Sub-Committee submitted the report 
to the Cbairman, Central Board of Trus-
tees, Employees, Provident Fund 011 

18-1-1969. The report bas since been cir-
culated to the members of the Central 
Board of Trustees and is e~pected to be 
considered by the Board at its next meeting 
to be beld on the 26th April, 1969. 

Employment In Lac:cadi~e Islands 

*328. SHRI P. M. SAYEED: Will 
the Minister of LABOUR AND REHABI-
LITATION be pledsed to state: 

(a) the e~tent of employment opport-
unities created in various plan periods in 
Laccadive Islands; and 

(b) the extent to which these were 
utilised? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) and (b). 
Information is beiDg collected and would 
be laid on the Table of the Sabha. 
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